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| TEM No. 107 Court No. 11 SECTION |1 A
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Criminal Appeal No. 1188-1189/1999@@
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Ml. |zhar & Os. ... Appellant(s)
VERSUS

State of Bihar ... Respondent (s)

( Wth office report)

Date : 18/04/2002 These matters were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE R P. SETH
HON BLE MR JUSTI CE DORAI SWAMY RAJU

For Appellant (s)
Ms. Neeru Vaid, Adv. (A.C)

For Respondent (s) M. B.B. Singh, Adv.
Kumar Raj esh Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List after the record is ready.

Anita (V. P. Tyagi)
Court Master



